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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATL ABHA MAITI): Yes,
Sir. The Central Government has
agreed to the proposal of the West
Bengal Government to take over dis-
tribution through the State Agencies
with effect from 1st October, 1978.
A copy of the Scheme of the West
Bengal Government ig attached. The
State Governments have been requ-
ested to give due consideration to
this scheme to see whether a similar
system or any other suitable mecha-
nism for control distribution needs to
be introduced in every State, In the
meanwhile, in a meeting of the repre-
sentatives of Cement Manufacturers’
Association and Central and State
Governments, it has been agreed that
the voluntary  distribution scheme
introduced by the Cement Manufac-
turers’ Association might be tried.
This voluntary distribution scheme
came into effect during July 1978.

Statement

Scheme for public distribution of
cement in the State of West Bengal

The Government of West Bengal
has decided to take over the distri-
bution of cement in West Bengal from
ist October, 1978 Bulk quantities of
State allocation for the quarter (per
taining to State Sector) will be
placed at the disposal of the State
Government. The State Government
has appointed the West Bengal Essen-
tia] Commodity Supply Corporation
for distribution of cement within the
State. This Corporation will further
allocate the quantities to RC (State
Government Departments, Public
Sector undertakings, etc.)/ ORC
parties (Small Scale Industries, Insti-
tutions, etc.) and free sale (for sale
4o public). The Regiona] Cement Con-
troller will issue releage orders in
favour of RC and ORC parties on
receipt of recommendations from this
Corporation.

For sale of Cement to the public
the Corporation has starieq scrutinis-
ing antecedents of existing stockists
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of cement factories. On approvel
the selected stockists will be appointed
by the Corporatioin as its own stock-
ists, The Corporation will distribute
the free sale allocation of its State
amongst these stockists or such other
public agencies ms it may select for
sale of cement in West Bengal. The
stockists will deposit money with
this Corporation and the Corporation
will arrange supplies from the vari-
ous cement factories which are linked
with the State by Cement Controller
for supply of cement during that
particular quarter. The stockists will
be directly answerable to the Corpora-
tion for sale of cement to public at
the fixed retail price. The Corpora-
tion will retain ful] powers and cont-
rol over the stockists and in case of
malpractices indulged by any of its
stockists it shall take prompt action
to cancel the stockistship,
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